
HIGH COURT OF KARNATAKA, BENGALURU 
 

 
 

July 21, 2020 
 

 

NOTICE 
 
 
 

The decision regarding resumption of physical filing and 

rectification of office objections etc., will be notified at the 

earliest.    

BY ORDER OF HON’BLE THE CHIEF JUSTICE 

 
Sd/- 

(RAJENDRA BADAMIKAR) 
REGISTRAR GENERAL 


